HIGH COURT OF DELHI : NEW DELHI
CORRIGENDUM

No. 117 /Rules/DHC Dated: 31.1.2008

Some printing errors have occurred in the Notification No.275/Rules/DHC dated
29™ October, 2007 published in Delhi Gazette (Extraordinary), No.185, Part IV, (NCTD
N0.206) dated 29™ October, 2007. It should be read as under :-

1. In the second line of the published Notification, the number “(1)”
should be inserted between the words “sub-section” and “of
Section 28”.

2. In the fourth line of the Explanation, given in the last para, the
word “on” between the words “related to” and “another” should

be read as “one”.

By order of the Court,

Sd/-
(Ajit Bharihoke)
Registrar General



